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Help to sick Jute and textile mills by 
IDBI

3737. SHRI SAtTGATA ROY: Will
the Minister of FINANACE AND RE-

1. Applications received
2. Applications rejected/wihdrawn/treated 

as closcd after preliminary scrutiny

3. Applications sanctioned
4. Amount disbursed
5. Applications pending

VENUE AND BANKING be pleased 
to state:

(a) whether the Industrial Deve
lopment Bank of India opened a ‘soft 
loan window’ to help sick jute and 
textile mills last year; and

(b) if so, what has been the suc
cess of the scheme in rehabilitating 
sick units in the jute and textile in
dustries?

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING '  
(SHRI H. M. PATEL) : (a) and (b).  
At the instance o f the Government of 
India, the Industrial Development 
Bank of India (IDBI) introduced in 
November, 1976 a “Soft Loan Scheme” 
to provide assistance cn concessional 
pterms to five selected industries viz. 
sugar, cement, cotton, textiles, jute- 
and certain engineering industries to 
enable them overcome problems re
lating to obsolesence, replacement and 
renovation of plant and equipment. 
The main criteria for extending assis
tance is promise of early viability of 
an undertaking based on the imple
mentation of the modernisation 
scheme. The scheme is T operated by 
the IDBI, the Industrial Finance Cor
poration of India (IFCI) and the 
Industrial Credit and Investment 
Corporation of India Limited (ICICI).

The details of applications receiv
ed, rejected, sanctioned disbursed and 
pending as on 30-0-1977, under the 
scheme in respect of cotton textiles, 
and jute are as under: —

(Amount Rs. in crores)

Cotton Textiles Jute
No. Amount No. Amount

157 277 69

25 54 56

33 21 J9*

99 193 i i  19 59 04

* Amount applied for by the units aggregated Rs. 30 -02.




